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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 522/2022 

In the matter of: 

Bhushan Kumar ...Applicant 

Versus 

Govt. of NCT of Delhi ...Respondents 

COMPLIANCE REPORT ON BEHALF OF DELHI POLLUTON 

CONTROL COMMITTEE IN COMPLIANCE TO THE ORDER 

DATED 18.09.2023. 

IT IS MOST RESPECTFULLY SHOWETH: 

1. That this Hon'ble Tribunal took up the above referred matter on 

02.09.2022 and was pleased to constitute a Joint Committee comprising of 

DPCC and Deputy Commissioner (Central) to verify the factual position 

and take action against the illegal scrap unit being operated in residential 

area of Dev Nagar, Pyarelal road, Karol Bagh, New Delhi. 

2. That in compliance with the order dated 02.09.2022 and 25.01.2023, 

DPCC filed the action taken reports through email dated 05.01.2023 and 

22.03.2023, which is available on the records of this Hon*ble Tribunal. 
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3. That, this Hon’ble Tribunal taken up the matter on 18.09.2023 and pleased 

to direct DPCC to submit its action plan for utilisation of Environmental 

Compensation of Rs. 40,000/- recovered in this case. 

4. That, in view of the order passed by this Hon‘ble Tribunal DPCC shall 

transfer EC amount Rs. 40,000/- to MCD with the request to MCD 

(Horticulture Wing) to raise tall seedlings of trees @ Rs 40,000/- in the 

nearby MCD park and maintain them for 3 years, the numbers of which 

may be decided by MCD as per their standard approved rates. 

5. The above details may kindly be taken on record in compliance to the 

order dated 18.09.2023. 

(Satereler Kumar) 

Sr. Environmental Engineer 
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